
69       Written Answers [11 JULY 1996] to Questions       70 
 

(c) what is the gap between demand and 
supply position in Rajasthan and Orissa and 
by when the total power demand is likely to 
be met? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (DR. S. VEN-
UGOPALACHARI): (a) The     Government 
has issued the directive enhancing the limit of 
capital expenditure of the schemes   requiring   
concurrence   of   the Central   Electricity  
Authority  from   Rs. 100 crores to Rs. 400 
crores in case of generating  station  schemes  
put   up  by Generating Company which was 
selected through a process of competitive 
bidding by the competent Government. CEA 
has introduced  two stage  clearance viz.,  in 
principle clearance followed by TEC to enable 
the promoters in tying up various inputs  
without   having   to   wait   for   the detailed 
TEC. The number of clearances required to be 
obtained for the purpose of appraisal of the 
private power projects by CEA has been 
substantially reduced. 

(b) The details of power projects, which 
have been received in the Central Electricity 
Authority (CEA) for accord of techno-
economic clearance during 1995-96 and 
1996-97 are given in the Statement (See 
below). 

Pending Power Projects 

48. SHRI RAMDAS AGARWAL: Will 
the PRIME MINISTER be pleased to state: 

(a) whether Government propose to 
streamline the procedures for speedy 
clearance of all projects pending in the 
Ministry of Power and to tone up the 
infrastructure as a whole; 

(b) what are the power projects pending for 
clearance of the Central Government during 
1995-96 and 1996-97 in the country, project-
wislvState-wise: and 

(c) The gap between demand and supply 
position in Rajasthan and Orissa is 81 MUs 
and 44 MUs respectively during the period   
April-May,    1996.   Planning   for power 
generation is a continuing exercise. For     the     
Ninth     Five     Year     Plan (1997—2002),   
as   per   the   preliminary studies carried out 
by the Government, the   capacity   addition   
programme   has been assessed as 56783 MW 
subject to be availability of essential inputs 
including funds. It has been estimated that 
during the   terminal   year   of  Ninth   Plan,   
the country would be able to meet the energy 
requirement , if the capacity addition of 56783 
MW is achieved. 
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Statement 

List of Power Projects under examination by the Central Electricity Authority for accord 
of techno-economic clearance 

 

 

Dumping of Hospital Garbage Near Hos-

pitals 

49. SHRI H. HANUMANTHAPPA: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government's attention has 
been drawn to reports about the dumping of 
hospital garbage nearby the hospitals in 
different States, posing serious health hazards 
to the public; 

 

(b) if so, whether any plans have been 
drawn up and are being implemented to 
prevent such dumping near hospitals and 
provide for depositing the hospital wastage at 
far off places and for its early clearance; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI SALEEM IQ-BAL 
SHERVANI): (a) to (c) Yes. Sir. 

 


